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tivo matoriais in packaging, railway sloap- 
ars, buHding construction, furniture etc.

8. Efforts ara being made to control 
shifting cultivation.

9. GuidelineshavebeenissuedtoState/ 
U T Governments from time to time for pro­
tection of forests. Some of ttiese guidelines 
are as follows:

i) To avoid felHng of natural for­
ests and wtiere such felling is inevitable on 
silvicultural considerations, it should be re­
stricted to areas not exceeding 10 hectares 
in the hills, and 25 hectares in the plains.

ii) To consider banning of green 
felling in the hHls and mountains above 1000 
metres.

Bi) To set apart 4% of the geo­
graphical area as protection area under wild­
life sanctuaries, natbnal parks & bnsphere 
reserve and others.

Manufeelure of Coaches

increase the productton capacity of coaches, 
from 1000 to 1150 coaches per year at 
Integral Coach Factory, Madras, and a new 
unit has been set up at Kapurthala to pro­
duce 1000 coaches per year.

(c) Does not arise.

(d) About 2200 coaches are being pro­
duced per annum by Railways Including 
production in Pubik: Sector Undertakings.

ImplementatkMi of Tikku Committee

890. SHRI ATA L BIHARI 
VAJPAYEE: 

SHRILALK.ADVANI:
SHRI CHANDRESH PATEL:

Win the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state:

(a) the recommendatk>ns of the TMttJ 
Committee; and

(b) the reactkm d  the Government and 
the doctors thereon?

889. SHRI ARVIND TRiVEDI:Will the 
Minister of RAILWAYS be pleased to state:

(a) whether a large number of Railway 
coaches are Kkely to be required in the 
coming years;

(b) if so, the details of planning to meet 
the demand of Railway coaches ki future;

(c) if not, the reasons therefor; and

(d)the numtwr of coaches being manu­
factured Ijy the Government per year at 
present?

TH E MINISTER OF STATE IN TH E 
MINISTRY O F RAILWAYS (SHRI MAL* 
LIKARJUN):(a)Yes.Sir.

0>) WcNfca haw been sanctioned to

TH E MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SMT. D.K. THARA DEVI 
SIDDHARTHA): (a) A statement showing 
the recommendations of the TM u  Commit­
tee is attached.

(b) The Government has announced its 
dedstons on the recommendattons of the 
Tidcu Committee vkieO.M.No. A. 45013/13/ 
90-CHS-V dated 14.11.1991 (Annexure) 
There is mixed reactkm of the doctors on the 
recommendatkxis of Tidcu Committee.

STATEM ENT

1. OHtoersoftheGDMOSubCadramay 
be promoted to the grade of CMO after they 
have put in 10 years of s e n ^  on sentorlty- 
cum-fitness basis without finkage such pio- 
mottonstovacanciw.
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2. ThsGovemmantmayoonsidarbring- 
ingin uniformity in tha pay scales of Senior 
Medical Officers and Specialists Gr. II.

3. ORicerso<theGDMOSut>Cadremay 
be promoted to the grade of Rs. 4500^00 
on completion of 14 yeais of service without 
Nnkingtovac. -cies. The selection for such 
promotion will be the same as for selection to 
the grade Rs. 4500-5700/- recommended 
for the Specialists Grades.

4. Over a period of time the ratio be­
tween the posts in the GDMO Sub-Cadre to 
posts in other Sub-Cadre may be brought 
down to 1:1.

5.250 posts of Medical Officers may be 
transfen'ed as Specialist Gr. II posts in the 
non teaching sub-cadre. As a one time 
measure these posts may be filled by inter­
nal recruitment from amongst the eligible 
Post-Graduate Degree and Diploma holders 
intheGDMOSubK»dre.

6.100 posts may be created in the 
senior scale of Specialists Gr.ll in tha non 
teaching Specialists Sub-Cadre for internal 
recruitment after fomially amending recruit­
ment rules.

7. The number of posts vacated by the 
PG GOMOs on their appointment as Spe- 
ciaRstsGr.il in the non4eachlng s u b ^ re  
may also be transferred to non teaching 
specialists Gr.llfor recruitment in the normal 
course.

8. The Recruitment Rules for Specialist 
Gr.ll in the non teaching sub-cadre may be 
amended to provide for 75% by promotion 
and 2S% by direct recruitment Eligble Post- 
Graduate GDMOs with one year service in 

; the CHS may be made eigUe for promotion 
} to the post earmarked for promotion quota, 
f

5. Post-GiaduateGDMOswhoarenow 
eRgible and willing may be appointed as

Teaching Spedafists Gr.li after pre-screen- 
ing and the posts vacated by them in the 
GDMO Sub-Cadre may be abolished.

10. As a very special case an 
operation to revert the GDMO sub-cadre 
may be given to those who had in earlier 
years moved over from GDMO Sid>-Cadre 
to Spedalists’sub-cadras.

11. In future Post Graduate De­
gree holders who Join the GDMO Sub-Cadre 
may be granted 2 years ante— dated-senior- 
ity. SimOarly Post-Graduate Diploma hold­
ers may be given on one year ante dated 
seniority. Post Graduate allowance may be 
abolished for future entrants.

12. Specialist Gr.ll in the Teach- 
Rig Sub-Cadre who are granted the senior 
scale of Rs. 3700-5000 may be promoted to 
the grade of Rs. 4500-5700 afterthey com­
plete 4 years of senrice.

13. Recniitmentnjiesforthepost 
of AsstL Piofessorsin the Teaching Special­
ists Sub-Cadre may be reviewed and suita­
bly amended taking into account the MCI 
regulations. If the rules are amended in such 
a way that no experience after acquiring PG 
degree is required for appointment as 
AsstLProfessors. Asstt Professors may be 
placed in the scale of Rs. 3700-5000 after 4 
years as against the present requirement of 
2 years.

14. If a doctor with quaOffeatkms 
of DM. MCH or equivalent quafifications is 
recruited tothe CHS, he may be granted two 
advance Increments in thegrade in which he 
is recnjited.

15. The functional grade of Rs. 
4500-5700 and non functional placement 
grade of Rs. 4500-5700 in the three Special­
ists Sub-Cadre may be merged. Spedaists 
Gr.llOfficers in the Seniortime Scale may be 
promoted to the merged grade of Rs.4500-
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5700 on oompistion of 4 years. The promo­
tion shall be by selection. Offioers may be 
considered for promotion in order of their 
seniorily subject to their clearing the bench 
maifc of "Very Good*. There will be no zone 
of selection.

16. CHS rules may be amended 
to provide for lateral Induction at the level of 
Rs. 4500^00 as well as Rs. 3700^000 in 
the Specialists Grade and posts may be 
created on yearly basis to the extent and 
necessary for direct recruitment,

17. As a one time measure offi­
cers who have been brought in to Group A 
CHS services on 1.1.1973, may be pro­
moted to the SAG in situ basis (as personal) 
in the phased manner so that all of them who 
are selected by a DI>C may be in SAG by the 
middle of 1992. in CGHS, 120,75,50, and 
50 officers may be given promotion in-situ 
during 1990, 1991, 1992 and 1993. Simi­
larly, 250,100, 75 and officers may be 
graded in Ra»ways Medical Service during 
the corresponding periods. Sufficient num­
ber of posts as are functionally justified may 
be created in SAG with in a period of 6, to 9 
months. The number of SAG posts in CHS 
identified on functional justification may be 
of the order of 15% of the total cadre. The 
offioers who are given promotion in-situ may 
be adjusted against the sanctioned posts. 
Theposts held by others which cannot be so 
adjusted wU revert to the original grade of 
their ceasing to hold those posts.

18. SOpostsintheTeachingSub- 
cadre, 45 posts in the non-teaching sub- 
cadre and one poet in the Public Health sub­
cadre may be upgraded to SAG from the 
fimctional grade of Rs. 4500-5700 during 
1990,1991 and 1992 to improve the pros­
pects of promotion of specialists.

19. The posts of Professor in the
grade of Rs. 5900-6700 imqr be designated 
aft Prafasscvft and anv sane-

tioned in the Teaching Sub-Cadre in the 
graded Rs. 7300-7600 may be designated 
as Diredor-Professor.

20. 8 Posts of SAG in the CHS 
may be upgraded to the Grade Rs. 7300- 
7600 and 3 new posts of Addi. DG may be 
created. There functionaly justified HAG 
posts may be sanctbned upto 1 %  of the total 
cadre strength.

21. 5postsofAddLDG(existing2 
plus new creations) may be operated in the 
pay scale of Rs. 7300-8000 on the lines of 
posts in the postal Board. Central Board of 
Direct Taxes and Central Board of Excise & 
Customs.

22. The cadre management re­
lating to CHS should by and large restwih 
the Directorate General of Health Senrices 
sutiject to that is stated in this para.

23. The Director General of Rail­
way Medical Sennce may be upgraded to the 
scale of pay Rs. 8000 fixed. Nine posts of 
SAG may be Mpgraded to pay scale of Rs. 
7300-7600. Two posts in the Grade Rs. 
7300-8000 may be created by the RaHway 
Board by abolishing one post in Rs. 7300- 
760a

24. The guidelines for creation of 
post in SAG as one time measure as wel as 
up-grading posts in the pay scale Rs. 7300- 
7600 may also be applied for posts in Indian 
Ordinance Factories and Municipal Corpo­
ration of DeHiL

25. As a longterm measure. 
Government m«v examine the introduction 
ofamodifiedflexbleoofflplementing scheme 
fortheofficersof the CHS and AHed Cadres 
Id ensure prospects of promotion to them as 
in0Cxyiv»tHionaiifi0tnoiicw sanction oira 
level posts in these cadis for caraes pro­
gressing b dHficul.
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26. On merls Of the demand 
considerad in isolation, we lacommend in­
creasing the age o( retirement of doctors to
60. TtwGovt may, honraver. take adecision 
in the matter in the context of the general 
policy of the Govt.

27. Thebenefitofaddedyearsof 
service’ avalable under rule 30 of CCS 
(Pension) Rules msy also be made appfi- 
cable for recruitment to the GDMOs sub­
cadre wen in respect of MBBS degre« hold­
ers by suitable amendment of rules.

28. The fbnnalion of the Indian 
MedicalandHeallhSenrices should betaken 
î > for implementation even if all the State 
Governments do not participate initially.

29. All new entrants to the CHS 
should undergo a basic course of training of 
8 to 12 weeks’ duraton. Refresher course 
shouM be arranged at 3 levels viz. Execu­
tive, advisory and Higher Administrative.

A Committee had been set up under 
the Chalnnanship of Shri R.K.Tidai, Secre­
tary (Coordinatnn) in the Cabinet Secretar­
iat of the Government of India, to kx)k into aN 
aspects of career improvement and cadre 
restructuring of the doctors of the Central 
Health Sen/ice. The Committee has since 
submitted its Report The various recom- 
mendatkms contained in the Report have 
been carehiHy considered and the Govern­
ment of India have taken the foOowing 
dedsbns:-

(1) Two addiOonal posts of AdditkMial 
Directors General of Health Serv- 
fees (Rs. 7300-7600) shaU be cre­
ated by upgradingtwoof the exist­
ing common sentor Administrative 
Grade Posts (Rs. 5900-6700). 
Appointment to these additkMial 
posts of Additnnal Directors Gen­
eral wiO be madeonthesamelines 
as the existing posts of Addlttonal 
Directors General).

30. Adequate opportunity shouU 
beprovkledtothedoctorstoendurecontinu- 
ing Medical EducatkMi.

31. Study leave provisions may 
be amendedtoprovide for Study Leave for3 
years instead of 2 years as Post Graduate 
courses are of the 3 years duratton in the 
medical fiekl.

32. A High level Expert Group 
shouM be appointed to examine the whole 
structure for provision of Medical and Health 
Sen^iceswhKh may go into such matters Ike 
corwenting Central Health the Setvk»sas 
on unitied cadre and measures to restrict 
intake of the officers at the entry level by 
operating apercentageof posts at base level 
by deputalton and short-term contract.

OfHoe Mamorandum

Sub: Reoommendattons of the High 
Power (Tl(kuCommittee)onservk» doctors 
•decision thereon.

P ) Fburadcfitkxialpostsintheacaleof 
Rs. 7300-7600 shal be operated 
under Rule 4(9) of the Central 
Health Seivce Rules, 1982, by 
upgradaton of 4 posts in the Su- 
pertime scale of Rs. 5900-6700.

(3) 34 addMnnal posts of Directorate
Professors (Ite. 5900-6700) shaU 
be created in the Teaching Spe­
cialists Sub-Cadre of the Central 
Health Service by upgrading an 
equiralent number of posts of Pro­
fessor (Rs. 4500-5700) on ftoating

(4) 35addUonalpostsofConsullanls 
(Rs. 5900-6700)shallbecre8tedin 
the Non4eaching Spedalists Sub- 
Cadre of the Central HeaMi Serv­
ice by upgrading an equivalent 
number of posts of Specialists
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Grad* I (Rs. 4500-5700) on float­
ing basis.

(5) Ths distinction on botw«with« Non-
Functional SslscHDn Grads (Rs. 
4500-5700) and Fundionai Grads 
(Rs. 4500^700) «*»bsslitninal8d 
in tits Csntral Hsakh Swvios. AH 
Assodats Pmfsssois in Non-Funo- 
lionai Sstscdon Grads (Rs. 4500- 
5700) slwl bs dssignatad as Pro- 
fsssors from 1.12.1991. Ail Sps- 
dall8l8Grad6llOfflcsrs(Nontsach- 
Ing and PuUc i4a»h Sub^M rss) 
in the Non-Functional Selection 
Grads (Rs. 4500-5700) shall be 
designated as Spsdaiisls Grad* I 
w.e.f. 1.12.1991.

(6) AH Professors (Rs.4500-5700) and 
Specialists Grade I offioeis (Non- 
teactiing and Put)iic Health Sub 
cadres) wili be e i ( ^  for consid­
eration for promotion to the Senior 
Administrative Grade level posts 
(Rs. 5900-6700) subjsct to avaiia- 
bHity of vacancies, provided they 
have complotodatleastSyearscrf 
regular seraice in the seals of Rs. 
4500-5700 irrsspeetive of whether 
the said service was performed in 
the Functional Grade or Non^unc- 
tionalGradeofRs.4500-5700. The 
Associate Prof essors and Special­
ists Grade H. offlcers presentaly in 
the Non-Functional Selection 
Grade and to be designated as 
PiofessoriandSpecialstsGradel 
Officers respectively from 
1.12.1991, shall an masse be 
placed below the existing Profes­
sors and SpsdaHsts Grade I offi- 
cersrespectivslyforthe purpose of 
prsparingefigfaliy lists fbrconAi- 
eration for pramotion to Senior 
Administtailve Grade level posts 
^9004700).

(7) As in the case of TeacNng Sub- 
cadra. so also in the sub-cadra of 
Non4eaching Specialists and 
Public Health SpsdaHsts, the mini­
mum essential quaBBcation for 
recruitment as Spedaist Grade H 
OHiosrs (Rs. 3000-5000) shal. in- 
ter-ala, be a potlgraduats degree 
wth three year's experience after 
obtaining the postgraduate degree, 
or postgraduate diploma with five 
years experience after obtaining 
the postgraduate diploma. All 
SpedaDsIs Grade U offioem. re- 
cnjited in accordance wRh the 
modified RecruHmenL Rules as 
mentioned above, sliall be pro­
moted to the scale of Rs. 3700- 
5000 on compistion of 2 yeais of 
sen/ice in the scale of Rs. 3000- 
5000. sutiject to seniority-cum-fit- 
ness.

(8) Recniitmenttothepostsbeionging 
to Super Specialists for which the 
essential minimum qualifieation b. 
inter-alia. DM or MCH or equiva­
lent, shal be made in the scale of 
Rs. 37005000 in the Teaching/ 
Non teaching Specialists Sub«ad- 
res.

(9) In an thethreeSubeadres, (Teach­
ing, Non-teaching, and Public 
Health), officers with 6 years serv­
ice in the scale of Rs. 3700-5000, 
or total 8 years sewioe in Hie ecsle 
of Rs. 3000-5000 and Rs. 3700- 
500a shalbeplacad intheacaleof 
Rs. 4500^700 aocording to exist­
ing guideinas which (inler-alia. 
provide for over a l good perform­
ance and at least two *Very good” 
assessment during the precedhig
5 years). On such placement in the 
scde of Rs. 4500^00. the Asso- 
date Pmfeesors w l stand desig­
naled as Professors, and the Spe-
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dalstsGrada llofficm (Non40ach- 
ingandPubOc Haafth)shaH stand 
deskinatod as SnftdflJhrt» Grade I 
Officeis. (11)

10) TTw Santor Madical Officws (Rs. 
3000-4500) w i b » pRMiwted as 
Chisf M edM  Officere (Rs. 3700- 
5000) on oomplation of six yaais of 
regular satvioas as SanbrMadical 
Officais or on oomplation of tan 
yaars of oomliinad raguiar sarvica 
as Madical Officars and Sanior 
Msdical Offieare of wfuch at laast 
two yaars shall ba as Senior Madi- 
cal Officars on tlw basis of sanior- 
Ity-cum-fitnasssul^tothairdaar- 
ing the bench mark of ‘Good’ with 
no zona of salactlon and without 
Hnkaga to vacancias. Tha promo­
tions shall ba in sih/and personal to 
the officers promoted. IncidentaHy. 
this win provide a second time- 
tx)und promotion to General Duty 
Medical Officers, as the first time 
bound promotion from tha level of 
fyledical Officers (Rs. 22004000) 
to ttte level of Senior Medical Offi­
cers (Rs. 3000-4500) on oompe- 
tion of 4 years of service, on sen- 
lorlty-cum-fitness basis, hasalraady 
been implemented. As at present, 
the placement of Chief Medical 
Officers in the Grade Rs. 4500- 
5700 to the extent of 15 peicent of 
all the senior duty posts of General 
Duty Madical Officers Sul>«adre, 
on the basis of the existing guide- (12) 
ines (OveraR good performance 
with atiaast two >aiy good" as­
sessment during the preceding 5 
yeare) w i continue. Chiar Madical 
Officaninthescaleof Rs.4500- (13)
5700 with 3 yean senrioe in the 
scaleof Ra.4500-S700,ortotal17 
years of Groi4p A aarvica wM con­
tinue to be eSgble for pmmaHon to
the Senior Adminlatralitfa Grade

level posts (Rs. 5900-6700), sub­
ject to availability of vacancies.

A l the posts occupied by the Utedi- 
calOfficers/SenbrMedicalOfficers/ 
Chief Medical Officere/Supertime 
Grade Officere of the General Duty 
Medical Officars Sub<»dre of the 
Central Health Services in the vari­
ous hospitals and teaching and 
other institutions, where the func­
tions to be peiformed are predomi­
nately of spedaHsad nature nor­
mally requirad to be performed by 
Specialist doctors, shall be con­
verted Into Specialists posts, which 
shall be filled as par the existing 
provisions in the recruitment rules 
for Spedalisls. From the General 
Duty Medical Officers Sub-Cadre, 
posts equal to the number of 
Medical Officers/Senior Medical 
Officere/ Chief Medical Officers/ 
Super time Grade Officere posts 
that would ba converted into Spe­
cialists posts Shan be abolished. 
The conversion of such posts of the 
GenetalDutyMedicalOfficersSub- 
Cadre in the hospitals and teaching 
and other Institutions to those of 
Specialists posts w9l open up op­
portunities for qualified officere 
belonging to the General Duty 
MedicalOffioereSub<:adretoenter 
the Specialists sub cadre through 
open competition.

Direct Recruitment at the level of 
Rs.4500-5700aswelasRs.3700- 
5700 can be made developing on 
the identiication of the posts.

The benefit of added yeare of sanr- 
ioe avaRaUa under Rule 30 of the 
Central CivI Services (Pensions) 
Rules 1972. shal be available for 
a l the meirtbere of the Central 
Health Service.
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(14) Th « faasbility of transferring any 
part of the work relating to Cadre 
Management of the Central Health 
Senrioe to the Diredorata General 
of Health Services and providing 
more training f^H ie s to the Mem- 
iMf of the Central Health Service 
shall be examined by the Ministry 
of Health & Family Welfare.

(15) The Ministry of Railways, the Min* 
istry of Defence, and other organi­
sations Shan separately process 
proposals for restructuring the 
Cadre and providing greater ave­
nues of promotfon in the light of 
decisions taken for the Central 
Health. Service Cadre by the 
GovemmenL

(16) Thequestion of increasing the age 
of superannuatbn for doctors from 
58 to 60 years is defered for more 
detailed examination by the De­
partment of Personnel & Training 
regarding its implieaiions and re­
percussions.

(17) The Department of Personnel & 
Training (AM hidia Services Oivi- 
skMi) sahll examine, in due course, 
the question of formation of an AU 
India MedicalandHealthSen^ in 
consultation wlh the State Gov­
ernments.

2. The Government after careful con-
sktoratkm of aH aspects have not 
found it possMe to accept other 
recommendations of the High 
Powered Committee.

3. The amendments to the Central 
Health Service Rules. 1982, nec­
essary wheraver.consequent upon 
the above decision, ahal issue in 
due course.

Sd/-
(S. HARIHARAN)
Dy. Secy, to tite Govt of India
Tel. No. 301 4485

Afre>Aalan Gamas

891. SHRISANAT KUMAR MANDAL 
WiU the Minister of HUMAN RESOlffiCE 
DEVELOPMENT be pleased to state:

(a) whetfMrtfte Government have taken 
any dedsbn to hoM the first Afro-Asian 
games in tiie caplal next year, and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE­
VELOPMENT (DEPARTMENT O F YOUTH 
AFFAIRS AND SPORTS) AND THE DE­
PARTMENT OF WOMEN AND CHILD 
DEVELOPMENT (KUMARIMAMATA BAN- 
ERJEE): (a) No, Sir.

(b) Does not arise.

*'Dlschai'y# off DoiM slic 
into Coastal Waters”

892. SHRI GANGADHARA 
SANIPALU: WiO the l«nister of ENVIRON­
MENT AND FORESTS be pleased to state:

(a) the vohjme of pestickles and syn­
thetic detergents finding their way into the 
sea annually;

(b) the annual dischaige of domfstic 
f i o w a a a  i n k i  * a i  w r a t o r B :  a n d

(c) the stepe taken by the Government 
to monitor marina ponution and to taka ap­
propriate action in the matter?

TH E MMISTER O F STATE IN THE 
M IN ISinYOFEN VnO NM EN TAN D FOR­
ESTS (SHRI KAMAL NATH): (a) and (b).




